
REG ISTERED 

CETFRAL ADMINISTRATIVE TRIBUNAL 
BANGALcE BENCH 

Cornmerci-1 oi plex(BDA), 
Indiranagar, 
Bangalore - 560 038 

Dated : 

APPLICATION NO  

W.P. NO - 
Applicant 

Or .D.m. R. 	V/s 	The Director, CCRH, New Delhi & 2 Ors 

To 
1. Or D.M. Rao 

Aeajstant Reaearch Officer in 
Clinical Reserach Lhit  
Central Council for Research in H.meopathy 
Udupi 
Dakehina Kannada 

2, Shri S. Prakesh Shetty 
Mvocate 
No. 11, Jeavan BuilIin 
let Floor, Kumara Park E88t 
Bangalere - 560 001 

Subject: SENDING COPIES OF CRDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of 	DER// 

, passed by this Tribunal in the above said 

application on 	17 	- 

I 	
I 	S FICER 

End : as above 
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*N1FICE7  CFNTAL 	NTATIVF. I I8UNAt 
ADDITtU1UL BENCH 

I-VIGALORE 

MEMBER(AM) 

IN TIE CENTflAL KDINISTR.A. TIV .E 
Till flUNAL4 KDDIT IONAI4 RE Nc, 

flANGKI4OlE 

ORD3R SHEET 
Application No 	Lq S 	of 198 (F) 

Applicant 	 Respondent 

, 
	

.T 	cY 1  ccI&H 6 )— OvA' 

Advocate for Applicant 	 Advocate for Respondent 

c. I )Vck)Sc&cr, 	icf 

4— 
Date 	 Office Notes 

	
Orders of Tribunal 

/ 

5PVCJLHAEM(A) 
1 0c47 

L 
Applicant by Shri Prakash Shetty. 

He files a memo praying for permission 
o withdraw this application for the 
easons stated therein. Permission 
ought for is granted. 

Application is rejected as with.. 
kawn. Parties to bear their own costs. 

sc'j- 
VICECHAIr )  


